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Sailing Vessel Owners’ Association have
brought to the notice of the Directorate
General of Shipping certain problems faced
by them namely :

(1) Difficulties that may be encoantered
by the sailing vessels industry on
account of the location of a new
fishing harbour at Tuticorin at the
place where the sailing vessels are
a* present being hauled up for
repairs and or for construction etc.

(2) Declaring the sailing vessels
industry as a small scale industry
by the Government of Tamil Nadu
to enable the owners to obtsin
certain requirements like copper
sheets etc. for repairs, construction
purposes,

{3) Abolition or reduction in port

wharfage (berthing charges) on

sailing wessels levied by the State

Government.

Revision by the State Government

of the existing towage charges for

towing sailing wvessels by port
launches/tugs,

All these matters are the concern of the
State Government to whom the Association
have made representation already. However,
the Directorate General of Shipping and the
Principal Officer, Mercantile Marine Depart-
ment, Madras, also are moving the State
Government to take a svmpathetic view, and
expedite their decision. It is understood
that the problem at (1) above has already
been satisfactorily settled.

t::yo"x-u Prime Minister
947 HRI GEORGE FERNANDES :
SHRI D. N. PATODIA :
SHRI MUHAMMED SHERIFF :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether Government have investi-
gated into alleged plots to kill the Prime
Minister ;

(b) if so, the number of instances when
such inve‘tigations were made :

(c) whether there is any substance in
reports that there are plots to kill the Prims
Minister ; and

{d) whether any spacial measures havg
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been taken to afford protection to the person
of the Prime Minister ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) to (c).
Government's attention has been drawn to
a few reports about matters -oncerning the
Prime Minister’s security. The inquiries
made 3o far have not brought out evidence
of any plan or conspiracy to harm the Prime
Minister,

(d) Adeguate precautions have besn
taken to ensure the security of the Prime
Minister. These arrangements are constantly
reviewed and strengthened  wheneva
necessary.

—".'
Riots fn Siligori

948. SHRI RANIJEET SINGH :

SHRI MANGALATHUMADAM:
SHRI MOHAN SWARUP :
SHRI SRINIBAS MISRA :
SHRIMATI ILA PALCHOU-

DHURY :

SHRI S. M. KRISHNA :
SHRI M. H. GOWDA :

Will the Minister of HOME AFFAIRS
be pleased to state :

{a) whether there were wide-spread riots
in Siliguri and surrounding districts recently ;

(b} what was the cause of these riots
and the number of casualities :

(c) whether it is a fact that the West
Bengal Police remained inactive mos: of the
time ;

(d) whether troops had to be called out ;
and

(e) whether arrests were made and the
firing done by the Army authorities 7

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) and (b).
According to information furnished by the
Govarnment of West Bengal an altercation
took place on 6th Jaouary, 1970 between
two persons who belonged to the hills and
some local people of Siliguri, 1esulting in
injuries to the former one of whom dicd
subsequently. This led to clashes betwezen
the hill people and the local people: Six
persons were killed,

(c) No, Sir,
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(d) 2nd (e). Army was called in to assist
the civil authorities but no arrest or firing
was done by them,
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Police Firiogs

95]. SHRI SHIV CHANDRA JHA :
Will the Minister of HOME AFFAIRS be
pleased to state ;

(a) ths tetal number of _puﬁne firings on

FEBRUARY 27, 1970

164

since

Written Answers

the demonstrators, State-wise

January, 1970 ;

(b) the total number of persons killed
and injured by the Police firing in those
incidents, State-wise ;

(c) the total number of persons arrested
in those incidents, State-wise : and

(d) the nature of those agitations since
January, 1970 ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFEAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) to ).
According to information received from State
Governments{Union Territory Administra-
tions, no police firings have taken place
since January 1, 1970, in any of the Union
Temtories Assam, Gujarat, Jammu and
Kash Maharashtra, Nagaland and
Punjab. ln Haryana, to deal with the violent
demonstration following the announcement
of the d on the Chandigarh issue,
the police had to resort to firing on twelve
occasi. ns, resulting in the death of 9 persons
and injuries to 20. 142 persons were arcested
in connection with these incidents. Informa-
tion from the remaining States is awaited.

Sanskrit University at Pari

952, SHRI RABI RAY : Will the
Minister of EDUCATION AND YOUTH
SERVICES be pleased to state :

(a) whether it is a fact that Government
of Orissa have asked for Central grants for
a Sanskrit University at Puri ;

(b) if so, whether it is also a fact that
the Minister of State for Education received
a Memorandum from the Government of
Orissa when he visited the State during the
month of January ; and

(c) the steps taken by Government in
this connection ?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
YOUTH  SERVICES (SHRI BHAKT
DARSHAN) : (a) Yes, Sir.

(b) Yes. Sir.

(=) The Govirnment of Orissa has for-
warded a proposal to establish a Sanskrit
University at Puri. The proposal is under
consideration in consultation wilth the
University Grants Commission,





